
General Insurance

SECTION III - BURGLARY AND HOUSEBREAKING 

THEFT COVER  

Attached to and forming part of the Policy No

In consideration of the payment by the Insured to the Company of additional premium it is agreed and 
declared that otherwise subject to the terms, exclusions, provisions and conditions contained in the 
Policy or endorsed thereon this section of the policy is extends to cover loss or damage to insured 
property as defined in the policy schedule arising out of theft.  
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